HIGH COURT OF JHARKHAND, RANCH

NOTICE Dated:..ﬁu,’[}?ﬁﬁ?@ﬁi

This is for information to all the employees of the High Court and Members of the Bar Association
that a Mobile Passport Van will be deputed within the Court premises to assist with passport applications
on any date after 20% June 2026.

This facility is being provided for document verification and other formalities required in the matter
of issuance of Passport of all the employees of the High Court and Members of Bar Association along with
their family members.

Accordingly, interested applicants are required to follow the instructions (Copy enclosed in 03
sheets} and submit the copy of application receipt containing Application Reference Number (ARN) to the
Accounts (Establishment) Section an or before 15% June 2026. The information regarding date and time of

availing the facility of Mobile Passport Van will be provided to the applicants upon confirmation by the
Regional Passport Office, Ranchi.

By Order of the Court,
s 1A
V.5
Registrar General

Dated 2/05/2026
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a

I, Documents required for fresh Passport {When applicant has never held a passport) :-

&

. fo

For Applicant above 18 years of age :-

@, Proof of present address: - Aadhaar Card {either original PVC card or digitally signed E-verified Aadhar

with tick mark)/ Election commission photo id card/ Certificate from Employer of reputed companies on
letter head/ Electricity bill/ photo passbook of running bank account/ Water bill/ Rent agreement/ _
Driving license/ Proof of gas connection/ Income tax assessment order/ Spouse passport copy(First and
last page including family details mentioning applicant’s name as spouse of Passport holder)

b, Proof of Date of Birth: - Birth certificate/ Pan Card/ Transfer or school leaving or matriculation
certificate/ Driving License/ Election commission photo D card/ Policy bond issued by Life insurance.

c. Non-FCR proof (for applicant aged 18-50 years): - Matriculation or higher educational pass

" certificate/final mark sheet.

For Minor appllcant -

a. Proof of Date of Birth: - Birth Certificate (mandatory for those born on or after 01 October 2023)/.
Transfer or school leaving or matriculation certificate/ .Pan_ Card, ’

b. Proof of present address: - Parent’s address proof as mentioned above in point number 1{a} and
Parent’s Passport if available. ‘

£,  Adeclaration affifming the par{iculars furnished in the application abou‘i the minor as per Annexure D

{Both parents must be present at the PSK/POPSK/Mabile Van)/ Annexure C if one parent is
working/visiting abroad (Passport copy, Visa copy, departure/lmmjgrahon stamp need to he furnished
as mentloned in Annexure C), . .

d. Minors between 15-18 years may obtain full validity passport of 10 years or up to 18 years of age. ECNR
proof as mentioned above in paint number 1 (¢) would be required if applicant opts for 10 years validity

(if applicable}.

Central/State Government employees - .

a. Proof of Date of Birth: ~Transfer or school Ieavmg ar matrlculatlon certificate/ Pan Card/ Drlv ng
L|cense/ Election Cornmission photo 1D card/8irth Certificate.

b. Proofof present address: - Aadhar card (either origlnal PVC card or digitally signed t- verified padhar
with tick. mark)/ Fiectlon commission photo Id card/ Certificate from Employer of reputed companies on
letter head/ Eiectrlcuy hill/ photo passbook of running bank account/ Water bill/-Rent agreement/ '
Diwmg itcengb/ Proof ofgas connection/ Income tax assessment order/ spouse passport copy( rsi and
last page mcludmg family duans men‘uonmg apphcant s name as spouse of passport holder)

Annexure A/ Annexure G/ Annexure H.
d. ECNR proof needs to be furnished if apphcant is not a Gazetted officer.

-

-

Applicants in Judicial Service:-
proof of Date of Birth

For

joi)

h. Proof of present address /
c. Non-ECR proof
d. Annexure A/ Annexure G/ Annexure H is not applicable.
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Rosurments required for Re-issue of Passport {if any applicant ever held a passport, they must choose re-issue

option cven if Passport is lost/damaged/expired ete.)-

L

For Applicant above 18 years of age:-

Fo

=

a.  Old Passport in original and seif attested photocoples, of first two and last two pages,
Praof of bresent address (if address change or Passport has expired).

¢, Foraddition of spouse name- Marriage certificate/ Joift photo declaration signed by both husband
and wife as per Annexure J with spouse photo ID Ih original. '

d. Fordeletion.of spouse name- Divorce Papers _

e. If Passport islost, a Police report/ FIR /Diary copy in original along with undertaking as per Annexure
Freed to be furnished and while submitting Passport Application, applicant must choose
lost/damaged as applicable if Passport is lost/damaged,

Minor Applicant:-

a. O Passport in original.

h. Parents’ address proof, .

¢ Adeclaration affirming the particulars furnished.in the application about the minor as per Annexure
0 (Both parents must be present at the PSK/POPSK/Mobile Van)/ Annexure C if one parent is
working/visiting abroad (Passport copy, Visa copy, r:leparture/imr'nigration stamp need to be
furnished as mentioned in Annexure Ch _

.4, Minors between 15-18 years may obtain full validity passport of 10 years or up to 18 years of ape.

' ECNR‘proof like Matriculation or Higher educational pass certificate would be required if applicant
opts for 10 years validity (if applicable).

e Passport isfost, a Police report/ FIR /Diary copy in original along with undertaking as per AnHexure

Fneed to be furnished and while subrnitting Passport Application, applicant must choose
lost/damaged as applicable if Passport is lost/damaged,

“Central/State Government employees:-

Old Passpart in original and self attested photocopies of first twe and last two pages.
Proof of present address (if address change or Passport has expired).
Annexura A/ Annexure G/ Annexure H.

d.  For addition of spouse name- Marriage certificate/ Joint photo declaration signed by both hushand and

Fo

—

Note - Applicants may visit Dbcument Advisory available at W DaSSpartin

wife as per Annexure § with spouse photo 0 in ariginal.

For deletion of spouse riame- Divorce Papers

It Passport is'losf, a Police report/ FIR /Diary copy int original along with underta king as pemnnexure F
need to he furnished and while submitting Passport Application, applicant must chogse lnst/damaged as
applitabie it Passport is fost/damaged. '

Applicants in Judicial Service:- _

Old Passport in orlginal and self attested photocopies of first two and fast two pages,

Proof of present address (if address change or Passpdrt has been expired).

Far addition of spouse name- Marriage certificate/ Joint photo declaration signed by both husband and
wife as per Annexure J with spouse photo 1D in original, ! '
Annexure _Af Annexure G/ Anrexure H s not applicable,

IFPassport is lost, a Police report/ FIR /Diary copy in original along with undertaking as per Ahnexure F
neéd to be furnished and while subrnitting Passport Application, applicant must choose lost/damaged as
éppiica'bl_e if Passportis Iost/d'amaged.

diz.gov.in for any further

information/queries regarding documentation,

“he el ke



